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PART VII.
Advertisements and Notices, etc.

and must bo accompanied by a remittance—unless 
the applicant desires that the Gazette should be sent 
by value-payable post in which case in addition to 
the ordinary postage the usual charge for postal 
commission will be made.

THE ORISSA GAZETTE.

NOTICE.
From the 1st April 1936, the subscription to the 

Government Gazette will be at the following rates 
payable in advance :—

Applications for the supply of the Gazette on 
“ The Public Service ” should be addressed to the 
Secretary to the Government of Orissa, Home, 
Revenue and Finance Departments, Cuttack.

Complaints regarding non-receipt of any number 
of the Gazette should bo forwarded within a week 
after the date on which it is due.

Annual Subscription : Annual Subscription 
without postage. with postage.No. of Parts.

Ail subscriptions are payable in advance and may 
be paid annually, half-yearly or quarterly on or before 
the 1st January, 1st April, 1st July or 1st October.

Subscribers will please note that their Gazette will 
be stopped at the oxpiry of the period subscribed for , 
unless the order distinctly states that it is to be 
continued until further instructions.
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All Notifications and other matters fended for«b: w
to ensure appearance in that week s Gazette.
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at the
fraction

V. M. MONEY,The Gazette Extraordinary can bo supplied 
one anna for every 16 pages or 

thereof. Postage according to weight.

Rates or Advertisements

rate of Publisher, The Orissa Gazette.

Part VII.

Rs. a- P- 
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notice.
The Proceedings of the available"^

The^oHicc* of the Secretary to .he Orisse 
Advisory Council, Cuttack,

Eull page per issue ..
Half page per issue ..

Casual advertisements, 8 annas per 1^ j^e 
insertion for double column, and 4 annas p 
Par insertion for single column.

Applications for the Gazette should be nddresBed 
to “ The Publisher of The Orissa Gazette, C
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PATNA BAR COUNCIL.
The following candidates are declared 

have been elected to the Bar Council f0r 
High Court of Judicature at Patna-at n 
election held on the 28th August I93(> •

1. Mr. Lakshmi Narayan Singh,

2. Mr. P. C. Manuk.
S. Mr. Susil Madkub Mullick.
4. Mr. Sarat Kumar Banerjea.

5. Mr. Abani Bhusan Mukherjea.
6. Mr. Baikunta Nath Mitter.
7. Mr. Bankirn Chandra De.

8. Mr. Nageshwar Prasad.
9. Mr. Jitendra Nandan Sahay.

10. Mr. Avadhcsh Nandan Sahay.

the districtTK THE COURT OF
JUDGE OF GANJAM.

Present:
P. Ramalingam, Esq., I.C.S. (Bar.- 

District Judge.
I. P. no. 13 of 1936.

Easiklal Sen Gupta—Petitioner,
versus

Chaitan Roy and others—Respondents.
Notice is hereby given under section 19 

(2) of Act V of 1920 that the abovenamed 
petitioner has applied to this court for 
being adjudged an insolvent and that the said 
petition stands posted to 3rd October 1936. 
Any creditor wishing to oppose the same 
may do so either in person or by a pleader 
on the said date*

at-Law;,

P. RAMALINGAM,- 
District Judge. P. N. K. SAI-IAY, 

Secretary, Bar C.ouncilGanjaM : 29th August 1 OS6,

Cuttack ; Printed and Published bv V. jj. Money, Pres? Officer, Govt. Press, O.G. 7—227—-3-9-1936.


